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chemical factories from other States 
after the Bhopal tragedy, are awaited. 

Amendment to Industrial Employment 
(StapdiBIOrders) Central Rules, 1946 

122. SHRI B. V. DESAI: WiJJ the 
Minister of LABOUR be pleased to state: 

(a) whether Government are exami-
ning a proposal for an. amendment to 
the Industrial Employment (Standing 
O(ders) Centra) Rules 1946 for regula-
risation of casual labllur; 

(b) whether these amendments wiH 
be introduced in consultation with 
various Ministries and in the light 
of latest Changes aDd developments in 
this sphere; 

(c) if so, the mai 1 changes likely to 
be considered for in:lusion in the 
aforesaid rules; and 

(d) the time by which the final 
decision in this reg~rd is likely to be 
taken? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRI 
T. ANJIAH): (a) to (d). The Govern-
ment have notified the draft of rules to 
amend the Industrial Employment 
(Standing Orders) Central Rules which 
include Regularisation as one of the 
items in item 10 B in Rule 2. The 
decision on the proposed amendment 
will be taken in consultation with the 
interests concerned at the earliest. 

Approach Paper on Employment 
Generation 

123. SHRI B.V. DESAI: Will 
the Minister of LABOUR be pJeased 
to state: 

(8) wbhter his Miuistery ,8 being 
tQtt:Ulted with a supportive role in 
empJQyment aeneralion in other 
MjJ;l~trje& and Departmentl ; 

lb) . is so, whether servera' pro-
poaaJa r-lad.,., to tho cooceptuaJisatioo 

of urban employment inc.ludiog data 
buildil)g are under the examinatian of 
his Ministry; 

I 

(c) if so, whether a study of the 
employment aspects in rural and urban 
area .wi th a view to evolving a stra-
tegy to create model pf(1grammes, 
has been conducted ; 

Cd) whether his Ministry has ag-
reed to prepare an approach paper on 
employment (sting into acccunt the 
present employment si tuation, measures 
taken to generate jobs and a broad 
approach for effective utilisa tion of the 
country's resources in this directi on ; 
and 

(e) if so, the time by which the 
Ministry is likely to conlpJete the ap .. 
proach paper on employment? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR 
(SHRI T. ANJIAH) (a) to (e) 
A decision has been taken to 
entrust to the Ministry 
of Labour the nodaJ responsibility 
in emp)oyrn~nt matters The re-
sponsibility for developing em-
ployment strategies in respect of 
rural employment/unemployment would 
continue to rest with the Department 

of Rural Development and the concerned 
Ministries would be responsible for 
implementation of various employment 
oriented programmes. The Planning 
Commission would have overall respon ... 
sibility for policy in respect of em-
ployment and manpower. As the nodal 
Ministry for employment, the Ministry 0" Labour would, as soon as posaibJe. 
develop an Approach Paper on Employ. 
ment and Manpower, and would also 
collect, coJJate, analyse and publish 
relevant data. The Minhtry would aJso 
associate itself with monifotinl of the 
various. \.~pJoyment oriented pro-
grammes of the Central and State 
Government:,. 

Stop_ae of Maaufactllre or Pesticldt. 
Baaed en Tbslc G ... · 

124: PROP. P.J. KURlEN: WU(th" 
Minister of CHBMICALS ANI) FERTl~ , 
LIZaKS be pleased to'itato: ' ! 

,-




